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MR. CHAIRMAN: That also will l(e taken 
care of.   Yes Mr. Goswami... 

SHRI BISWA GOSWAMI: For the control 
of floods in Assam both long-term and short-
term measures should be taken. From the 
reply of the honourable Minister it is evident 
that the proposed Master Plan will take a very 
long time to come up. It is a very, very, long 
drawn project. I want to know from the 
honourbale Minister whether, in view of the 
gradual silting of the riverbed of the river 
Brahmaputra the Government will take up 
dredging of the river Brahmaputra so that 
floods in Assam may be minimised. I also 
want to know whether in the proposed Master 
Plan it has been envisaged to chalk out an 
integrated plan for hydel power generation-, 
irrigation and flood control and. by what time 
that .Plan is expected to be finalised, whether 
it will be finalised within the period of the 
Seventh Five Year Plan. 

SHRI B. SHANKARANAND: As I said, 
"it is a mighty river. I am speaking with 
reftrence to dredging. Every year, the silt 
charge is so much. There are fortytwo 
tributaries of the Brahmaputra. Dredging was 
undertaken some time back but it was given 
up because it was not found satisfactory. 
Now, regarding the Master Plan, the 
honourable Member is expressing his fears. I 
do not want to share, his fears on the delay in. 
preparing the Master Plan. I can say that all 
efforts will be made to see that the Master 
Plan will he prepared without any loss of 
time. 

SHRI SUKOMAL SEN: I would like to ask 
a general question related to this particular 
question. Now everybody knows that Assam 
is very prone to floods. Every year it is 
damaged by floods. Not only Assam; there are 
several other flood-prone States in the 
country. Every year there is a colossal loss of 
life and property caused by floods. I would 
like to know from the Government whether 
this problem of national calamity caused by 
floods in seve- 

ral parts of the country is being considered as 
a priority and what specific schemes arc 
being drawn up in a comprehensive way to 
control floods in the country so as to save 
both life and property from devastation every 
year. 

MR. CHAIRMAN: You need not answer 
the question in regard to the rest of the 
country. You answer the question which is 
related to the Brahmaputra. 

SHRI B. SHANKARANAND: The 
honourable Member may also consider that I 
have replied to part of the question in the 
earlier supplementa-ries and if he had 
listened to all the supplementaries    .. 

MR. CHAIRMAN: You mean if he had 
listened to your answers, this question  would 
not  have arisen. 

All right, we go to the next question.    
223. 

*223. [The questioner (Shri Mirza 
Irshadbaig) was absent. For answer, vide col. 
28 and 29 infra.] 

U.G.C. Scheme for students of minority  
communities 

*224. SHRI PARVATHANENI UP-
ENDRA; Will the Minister of EDUCATION 
be pleased to state: 

(a) whether U.G.C. has prepared a 
scheme for the students belonging to 
weaker sections amongst the mino 
rity communities for competitive exa 
minations for recruitment to services 
under Central and State Governments 
and public Undertakings; and 

(b) if so, what are the principles 
adopted for determining "weaker 
sections"  under the scheme? 

THE MINISTER OF EDUCATION 
(SHRI K. C. PANT):   fa)  Yes, Sir. 

(b) The eligibility criteria for admission to 
the training programmes to be decided by the 
Universities themselves. 

SHRI PARVATHANENI UPENDRA-The 
UGC has undertaken this scheme 
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to traia students belonging to the weaker 
sections of the minority communities. It 
is a good scheme. But I also feel that 
some scheme should be specially directed 
towards students coming from rural areas 
because we find that in competitive ex-
aminations candidates coming from rural 
areas are handicapped and those who 
come from urban areas are the ones who 
are selected mostly. Because of lack of 
sophistication students coming from rural 
areas, though they do well in the written 
test, fare very badly in the viva voce. 
Therefore, I feel one more scheme should 
be introduced in the colleges and 
universities specially aimed at benefiting 
students coming from rural areas. Will 
the Minister please consider this sugges-
tion? 
SHRI   K.C.   PANT:      Nowadays   a 

number of institutions are coming up in 
the country in which coaching classes al-e 
becoming popular for students coming 
from all over     the country. There are 
some in Delhi also. There is  this  scheme    
which is meant for weaker sections 
among minority communities. There is 
also a scheme which is meant for 
Scheduled     Caste? and Scheduled 
Tribes which is run by the Home   
Ministry.   These  two   schemes are there 
and they also cover 'students coming 
from rural areas. I understand the 
reasoning behind the question of the 
honourable  Member  and  I  appreciate 
his concern. But I think this is an idea 
which encompasses such a large part of 
the country that one will have to go into it 
more deeply before giving an answer. 

SHRI PARVATHANENI UPENDRA I 
would like to know from the honourable 
Minister how far this scheme hag become 
successful and how many students have 
been covered during last year under this 
coaching scheme.     I 

SHRI K.C. PANT: The scheme started in 
July, 1964. And now a review will be held. 
There is a Standing Committee of the U.G.C 
which has decided to review the working of 
the scheme so far. They have asked for 
reports from all the Universities and    I 

colleges where this scheme is working. 
And when these reports come in, the 
whole thing will be reviewed. 
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SHRI V. GOPALSAMY: When the 
Jawaharlal Nehru University was 
inaugurated on the 15th December, 1969 
the former Prime Minister, Mrs. Indira 
Gandhi, assured that students coming 
from weaker sections will get all the 
benefits in the University so that three 
factors, namely, regional backwardness, 
economic backwardness and social 
backwwardness. were taken into 
consideration and deprivation points 
were given to the students so that 
students from the south, east and west are 
able to come and get education in the 
University. But last year this has been 
abolished. So the deprivation points are 
not taken into consideration. I am putting 
this question: Will the Minister recon-
sider the decision? 

MR, CHAIRMAN: This is with regard 
to recruitment, and you are talking of 
admission to colleges. Mr. Verma. 

 
MR. CHAIRMAN; The Minister is 

not allowed to reply to supplemen-taries 
to supplementaries. Next, Prof. 
Lakshmanna. 

PROF. C. LAKSHMANNA: May 1 
know in how many universities this 
programme is on and out of these un-
iversities how many are located in 
metropolitan cities and how many of 
them are located in smaller towns? 

SHRI K. C. PANT: University of 
Osmania, Gauhati, L.N. Mithila, South 
Gujarat, Saurashtra, M.D. University in 
Haryana, Jammu and Kashmir, 
Bangalore, Calicut, Calicut College, 
Bhopal, Indore University, Bhopal 
College, Nagpur University, SNDT 
College, Agra, Aligarh Muslim Un-
versity, Allahabad, Gorakhpur and 
Lucknow and Meerut Universities. 
Avadh and Rohilkhund College, Jamia 
Milia Islamia and Delhi Universities. 
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New site of Escorts Floating dry dock 
*225.  SHRI M.   S.   GURUPADA-

SWAMY:! SHRI BISWA 
GOSWAMI: 

Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state; 

(a) whether there is a move to shift 
Escorts Floating Dry Dock from its present 
site Nhava Sheva and Elephanta Caves, off 
Bombay Harbour; 

(b) whether Government have extended 
the original permission which expired in 
December, 1983; 

 

(c) whether the officials of the Nhava 
Sheva port have raised objections to its 
location; and 

(d) whether the Department of 
Environment has also raised objections to its 
location? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI Z. R. ANSARI):   (a)   
Yes, Sir. 

(b) Granting of permission is within the 
jurisdiction    of Nhava Sheva 

The question was actually asked on the 
floor of the House by Shri M. S.  
Gurupadaswamy. 

Port Trust who have granted temporary 
permission subject to certain conditions in 
December, 1983 for a twelve month period. 
This was further extended on a request from 
M|B. Escorts. 

(c)  and  (d)  Yes, Sir, in so far as the 
present location is concerned. 

SHRI M. S. GURUPADASWAMY: May I 
know whether the opinions of the 
Environmental Department and also of the 
Nheva Sheva Port officials were taken before 
the sanction of this  project? 

SHRI Z. R. ANSARI: Actually the opinions 
of the Department of Environment and of the 
Nhava Sheva Port Trust have been taken and 
it is only in view of those opinions that we 
have come to the conclusion that the present 
site at which this floating dry dock is located 
temporarily is not a suitable site and we have 
written to Escorts to make arrangements for 
shifting that floating dry dock to the other 
site. 

SHRI M. S. GURUPADASWAMY: If the 
opinion of these officials had been taken 
earlier, even the temporary dock would not 
have been sanctioned. But. anyway, may I 
know. Sir, what were the objectives for which 
this dry dock was established and whether 
these objects are realised and what is the 
amount invested by the Escorts on this 
project? 

SHRI Z. R. ANSARI: Sir. I could not  
follow   the  question. 

MR, CHAIRMAN: What was the purpose 
for which this floating dry dock was 
established? Has the purpose been served? 

SHRI Z. R. ANSARI: Actually, Sir, the 
ship repairing facilities were not there in our 
country. And because of this a lot of foreign 
exchange had to flow from our own country 
to other ship repairing docks in  Singapore     
and  other places    for 

 


